CENTRAL ADOMINISTRATIVE THIQUNAL
Principal Bench, New Delhi

0.8, No.,447/1988

New Delhi, This the 11tk Day of April 1994
Monible Shri N. Dharamadan, Member(3)

Hoh'ble Shri P.T. Thiruvengadam, fember (A )

| i i Menghani ] .
") Shrl nglii lo %updtending Surveyor of uogkwéﬁgu —
%ng%-o;sieleccm%_Devika Towers(13th Flocr) M bomaees
P—'p 3 i - l" “-....______". . - - - g -
—-—- - New Dgthis-— =
i anna. L.
3) 222% E;;;ngzg(E) Postal Elect Sub Division,
6a§ Tar Bhuwavan . Applicants

Neu Delhi,

N

B; Advocate Shri k:mi-BhandulB.
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1« Unicn of India through Secretary,
Ministry pf=ConmunicationS, . _ _ ]
Deptt,. o£~Telgcomnunica%ions;“' Y e
Sanchar Bhawan, New-Delhi. :

2. Menber ( Personnel),
Telecommunications 8oard,
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Sanchar Bhauan,.N, Dclhi,

3. Deputy Dirsctor Gencral (1),
Deptt. of Tclecomnunications,
: 'S2anchar Bhawan,New Delhi,
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40 Sho Uch Dogra,

, Asstt. Director,
1!‘- _ C/0 Diractor Building Sciznces,
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Asstt. Surveyor of Works(Elect) . RESPONDENTS
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Telecom Elect, Sub Division,

Kidwai Bhawan, Janpath, New Delhi.
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’ Asstt., Engincer (Elcct),
Telocom Eluct. Sub Division,
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// 9, S+5. Dumbhare,

/-

~ 114 Sh, T.Re Vishwanathan,
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Assistaont Enginecr (Elcct)
Toclocom Elccte sub Dvision}l,
Sion P.0. Bldg, 4th floor,
Bombay=22

10, Sh. ReKe Jain, .
Assistant Engincer (Elect)
Telecom Elect, -Sub Div V,
Worli Telephone Exchange Bldg,{3rd @loor)

Bombay
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12. Sh. C.5. Juneja, :
issistant Surveyor of orks(Elect),
Davika TpucrsA( 15th floor)

Nchru Placey, New Delhi.

13. Sh. Sunder Palj .

nssistant surveyor of works(Elect/,
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.ssistant Surveyer of Works \Elcct/
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W7, B & 9, Samgat Bhawan,
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. issistant Surveyor of Works (Elact/,

‘Dovika Towers( 15th floor),
Nehru Flace, New Yelhiv
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17. Sh. D. Ramachandra Rao,
. Assistant Engineer (Elect)
Telecom Elect. Sub Divisiaon,
11=-5-411, Reddy Hllls,
‘/ Hyderabad (& A P)
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19. Sh. Godhan Prakash, ‘
Assistnat Surveyor of Works (Elect),i
Telecom Elect. C1r0199 Ha7rat Ganj,

' Lucknou(U F)

20, Shae N. Arulmani, \
Assistnat £ngineer \Elgct),
‘Telecom Elect. Sub DiV151on,
Vglmiki Streety
Suuramanlapuram, Solem ( Tamil Nadu)

214 Sh Ram dhar Sharma, e
Assistant Surveydr of’ Uorka (Elect;,
~ Tolecom Elects Cirele, : o
P-356, C«Rs Avenue, Yaga Yog Bhawany
-Calcutta—700012. o

22, Sh. L.N. Palanlmuthu,v,-
Assistant Englnnsr (tlect),
CTO Conpound '
Thallakulan, Nadurql—645002. _

23+ Sn. Saumya Mltra,' .
Assistant-Surveyor of Uorks (E},
p-36, Chitranjan- HV nue, _
YogaYog “Bhawany - o

. Calcutta—?DUOD?Z.

24+ Sha U._RaJa Ram, oo . -
. " Assistnat Surveyor of Uorks (Elect),
Telegom Elect. Circle, .
160 Greams Road Nadras‘ .

25. Sh K D Saual, R T
Assistapt Survayor of UDIKQ \Elect),
. Postal“Elscts. Civcle,; " 7 .
35, VlShUakunJ Colonys .
B al1 akaka Road, - T
Ahmedaba&~380028., TR
26. Shri. Faquir Cband
issistant Enginmeer (Eluct)
" Telecom Elect.Sub Division VI, -

Shed on Ground. Floor)9 L
Dethi- 110092._ '

By Advocate Shri Madhav Panikkar

Laxmi Nagar Teleephone Exchangu Bldg, (Tempora
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Hon'ble Shri N. Dharamédan,.Member(J)

1. This is an old matter pending Fo;_a long
time., The limited grievanée gf the applicants,
whe are at presentluorking as Asst Enginsers{f)
under the Ministry of Communications, Dept of
Telécomﬁunications is that their .seniority

from Nov 1977 taking into account the adhogo
servics has nﬂt béen\accepted by the Department

in spite of the decisions.of CAT settling

the claim for counting ad hoﬁ service along with
the regular service. In the original application
‘the appligants have challenged Annexure I and II,
the provisicnal seniority lists issued In the |
years 1986 and 1987. nuriﬁg-the pendency of this -
original applicétion the Departmenf issued a

- final séniority list vide of fice memorandum

vdated 3.2.93 indioating'thaﬁ the: department

had Folioued the direction of the Calcutta Central
Bdninistrative Tribumalls order in TA No.20/87
datéd 30.3.1991. The applicants uere &t serial
No.83 and 84 in the list. Théy‘have been given

a deemed date of rééulér promoticn from 18.12.78 .
According to the aéplicants this date is incorrect
and theyeare entitled to-count their seaniority

from Ogt 1977 taking inte account the adhoc or

from
atlsastéé?e date of their juniors who were given
' promoticn, They also submitted thét the interse
seniority betweesn the applicants ana their junkors
.8imilarly situéted was not correctly fixed and it
requires ré-coasidsrétion. Congidering the
contentions in the original applicafian we are of

the epinion that the applicants’ case rsquire
consideraﬁion by the;“cahpetpnt aufhority with an
ppen mind uﬁinflueﬁced by the statements .in the reply °

filed by the respondents.

2. Having heard the learned counsels on both sides

we are satisfied that the only relief R
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that can be érantad to the applicants is to give
them an opportunity tu'plape their grisvancas
before the respondents with all the materials

and documents in support of their claim.

3, We are of the opinion that the original
application can be dispossd of with a direction

to the applicamts tc‘Pile a detailed reprasentation
either jointly or individually before the first
regpondent and raise their contention for getting
Seniority from Oct 1977 and also settling their
interse‘seniority vis g vis their Juniors. This
sﬁall be donz within a period of 3 ‘weeks af the
date of receipt of the'COQy of the judgement.

Ws further direct the first respondent to

dispose this representation within 3 months’

from the date of receipt of the representation

as indicated gbove in a fair and sympathetig

manner . This OA is disposed of on the above

lines. No costs.
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